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enishment Licences to National
ation of Industrial Cooperatives
Ltd.,, New Delhi

. 3476, SHR1] BIRENDRA PRASAD:
Will the Minister of COMMERCE,
CIVIL SUPPLIES AND COOPERA-
ON be pleased to state:

~ (a) is it a fact that the National
Pederation of Industrial Cooperatives
Limited, New Delhi, a grantee orga-
nisation of the Government of India
s given Replenishment Licences by
Joint Chief Controller of Im-
s and Exports, New Delhi;

- (b) how many such licences were
ranted and their value for the pe-

riod from January 1970 to December

8 against the exportg of their pro-

]

(c) if so, how these licences were
0 be utilised properly; and

(d) is the Ministry satisfied that
10 misutilisation has been done by
he NF.IC. Lid, of these licences
mentioned above?

THE MINISTER OF STATE IN THE

STRY OF COMMERCE, CIVIL
PLIES AND COOPERATION
I ARIF BEG): (a) to (d). Parti-
tlars of import licences are published
the Weekly Bulletins of Import
icences, Export Licences and Indus-
al Licences issued by the Chief Con-
ller of Imports & Exports, New
hi, copies of which are available in
Paliament library. The informa-
n whether there have been any com-
ints of alleged misutilisation of im-
licences by the National Federa-
in of Industrial Cooperatives Ltd.,
w Delhi is being collected and will
laid on the Table of the House.
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Opening of Branches of Banks in

Punjab
3478. SHRI BALWANT SINGH
RAMOOWALILIA: Will the DEPUTY
PRIME MINISTER AND MINISTER
OF FINANCE be pleased to state:

(a) whether the scheduled banks
had applied to the R.B.I. to allow
them to open more branches in
Punjab;

(b) whether thig request was tur-
ned down on the pretext that the
State was already having large num-
ber of branches;

(c) how many branches were sanc-
tioned for opening in the years 1978-
79, 1979-80 bank-wise; and

(d) how many of them were ac-
tually opened in Punjab bank-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR] ZUL-
FIQUARULLAH): (a) Yes, Sir.

(b) The branch expansion plans are
now being drawn up by the Reserve
Bank of India in consultation with the
State Governments and the banks con-
cerned. The Government of Punjab
has been asked by the Reserve Bank





